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SHRI VISHVJIT P. SINGH (Maharashtra): 
The discussion is on the functioning of Air 
India and Indian Air. lines. 

 
SHRI SHANKER SINH VAGHELA: It 

does not make any difference for a passenger. 
Especially in your case, whether it is a 
helicopter or Vayudoot or aeroplane, it will 
come down, with your heavy weight. 

 

THE VICE-CHAIRMAN. (SHRI J A. 
GESH DESAI); The discussion on his 
concludes. We shall resume this Bill after the 
discussion on the functioning  of  the  Air 
India     and  the     Indian 
'Airlines. 

'    ___ : 

SHORT DURATION DISCUSSION 
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SHRI VISHVJIT P. SINGH: This is 
absolutely incredible. .. (Interruptions).- ■ In 
the neighbouring countries which are smaller 
than India, they have their special aircraft for 
their leaders whereas we are using these 
aircraft... [Interruptions). 

SHRI  SANKER SINH     VAGHELA: 
That  is  all  right... (Interruptions) • ■. 
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DR.   (SHRIMATI)     SAROJINI MA-H1SMI      
(Karnataka):      This   discussion on the 
functioning of the Indian Airlines and Air India, 
perhaps, has been planned today in    view of    
the accj dent:;  that     have    taken     place—
two accidents     on 19th     October, one    at 
Ahnwdabad      and      another      at   Guwa-
hati—^another       accident       in       Madras 
earlier,  and another one on the  29th of last 
month in Delhi Airport where the nose-wheel    
of the Air Bus flew off.    I hope, of course. 
Members here are thinking loudly, rather than 
com plaining about the things and I hope the    
Minister    will     understand    the spirit, that it 
is the spirit of the discussion whieh has got to 
be imbibed and not the particular     complaint 
or anything  of that type,  and how best we can 
serve    the    country    through these  airlines.     
Sir,     Indian  Airlines enjoys the monopoly.   
Of course, there is the Vayudoot    which    is    
another creation of the Government itself, and 
another autonomous     body  is Pawan Hans  
which  is   also   another  creation of the 
Government.    But I am speak ing    mainlj     
with    reference    to    the Indian   Airlines      
and   Air   India,      both autonomous  bodies.     
If autonomy    is to  be    there, it is for progress    
and prosperity, not for deterioration    and 
destruction.    In case this autonomy is being 
used for deterioration and des-truclion   in   the  
process  of  their     working, then    the    
Ministry    has got    to intervene  in the  matter  
and   set the matters  right     because the    
Ministry has got to defend them as they    are 
public  sector     corporations     working under 
the Government directly. Therefore, things have   
to be set    right by the Government. 

I would like to say about the Ah-medabad 
accident. Of course, what, ever enquiry 
committee must have been appointed, the 
officers that were appointed—one Mr. 
Ganeshan and one Mr. Mehra—are the two 
ex-em-ployed of the Indian Airlines to work 
there.   Naturally, it may be so or may 
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not be so; I do not say that, but there is every  
inclination  that  their  report may go in favour 
of the Airlines    so that compensation of only 
Rs. 2 lakhs can be given,  and not more, 
because if the accident is due    to human fail-
ure, the compensation     will be more and if it 
is due to    conditions which are unavoidable,   
then   the compensation will be only Rs. 2  
lakhs.    Here, I am not going to cast any 
aspersions on anybody    but this    may    show 
an inclination towards that.    The    Black Box 
and the Voice Recorder had been recovered,    I 
tried to enquire if there was any voice at all 
recorded on that Voice Recorder. But there is 
no voice recorded,  because,  I  am told, the     
two pilots were not    on     speaking terms. The 
pilot and the     co.pilot were not on talking    
terms.    Therefore    it has become a    joke    
that there    was    no voice      at   all... 
(Interruptions).   The co-pilot who is supposed 
to take over in case of    any    eventuality on   
the part of the    pilot,    must    be equally 
trained  and must be of equal calibre also.        
He  may be less in experience. But it was only 
the second time this co-pilot had taken this 
flight and    he was no in a position to control. 
After taking the Commercial Pilot's licence, he 
was  deputed  straightway  after six months  
training in  Hyderabad.  I    do not know 
whether these pilots can be deputed for the     
Boeing     jet planes. Earlier,    there    used    to    
be Avro, Viscount,  Fokker and     Caravelle.     
Now, of course,  he is  directly promoted  to 
the jet plane.    How does he get    reoriented to 
operate the jet plane? The hon. Minister may 
try to defend that. But it is not a question of 
defending anybody.     We here,  as  a family,    
in this  august House,  are discussing the 
question of    human     safety and how the best 
service can be rendered    by the aviation 
industry to the travelling public. 

Therefore, I would like to know whether 
the ILS was working there. I would like to 
know whether the pilot took a right turn or 
half a turn so to say that he   hit o. bush.   I   
am 

not going into the details.    But when a pilot is 
given training,   he   is    also given  training     
to   tackle     situations when the ILS is not 
working.   Even if on© of the six  equipments 
which are inside the aircraft fails, there is what 
is    known    as    limited    panel    flight, 
limited  panel  landing,  which has    to be 
resorted to by the pilot.    How far this  sort of 
training is given to    the pilots?    What is the 
theoretical train, ina  in the  classrooms?     
What  is  the training in the  simulator?     What    
is the training on the air?    How   many hours 
he has    flown?    He must have the confidence 
that he will be able to fly the aircraft if he is 
shifted to the jet aircraft.    Fromi a piston to the 
jet, ft is a long distance.    The FursatgunJ Udan 
Institute    is    also    turning out pilots in such a 
way that they c?nnot be compared    with    
pilots,    previous pilots, who have a    lot of 
experience of operating a variety of aircraft like 
the Avro, Viscount, Fokker,  Caravelle and,  of 
course, the    Boeing varieties 707,    727,    
737,    747    etc.    Therefore under these     
circumstances,  you   car imagine    the    
different    spare    parts which have to be made 
available    to the different types of aircraft    
whenever  there   is   any  emergency.     They 
called it a Corporation.    I called it a Museum  
on account of the variety of spare parts needed 
for different types of aircraft.    The engineers  
also have to   be  reoriented  in  regard   to    
their training.    They    have    to be    trained 
on different      aircraft     and      then their 
licence renewed.    This is in the case of pilots. 

Now, I would like to say something about 
the equipment at the airports. The National 
Airports Authority which has now been set up 
for the domestic airports is corelated to the 
functioning of the Indian Airlines and 
sometimes Air India also. There are certain 
domestic airports from where Indian Airlines 
operates flights to foreign countries. For 
example, from Trichur, flights go to Sri Lanka. 
From Patna, flights go to Nepal. Fror Calcutta 
to Bangkok. They are not conr sidered as 
international airports. They 
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are considered as domestic airports only for all 
purposes of equipment and other things even 
though Indian Airlines' flights go to foreign 
countries. I am not speaking about this sort of 
domestic airports "which are catering to the 
needs of international flights by Indian Airlines. 
I am speaking about the other domestic airports. 
What is the equipment available at these 
airports? We read in the newspapers. The 
representa. tives of the ICPA have said that at 
Trichur. VASI is not there. There are many 
airports where the ILS is not working. In ome 
airports, ILS is not there at all. In some airports, 
VISA is not there. If these are not there, 
alignment with the localiser is also not there at 
some airports. How are the aircraft to fly.? I am 
not pleading for anybody here. I am pleading in 
the larger interests of the customer, the 
passengers, and also on behalf of the Indian 
Airlines which should be able to serve the 
country in a better way. Now, minimum 
equipment landing, MEL. is being done by these 
people. Where ILS has failed or VASI Is not 
there, they have to depend on visibility but this 
is a matter of the past sophistication in aviation 
industry has pone to such an extent that the 
different mechanism that is there inside the 
aircraft and also the equipment that is there on 
the airport, these together, will also make the 
work of the pilot also very easy. When we are 
going in for sophisticated air craft, taking it 
from Seattle Boeing Company, when research 
and development is being undertaken, length of 
the runway is reduced, are we not expected to 
create an atmosphere for them to work and 
create the equipment on the land also? If they 
have to fly in the air, the land equipment, the 
groun.-i to air control, the air traffic control, 
must be working properly, they must be kept in 
running order. Last time also I mentioned about 
shifting at Gauhati. The Government said that 
there was noth, ing wrong in shifting. I also say 
the same thing, but after shifting it should   
work.    If   it    Joes   not work, 

      there is certainly something wrong. 
Already four Fokker accidents have taken 
place in the North Eastern region. They have 
already reached a point of break-even load 
factor. In the case of Avro it is 145 per cent, in 
the case of Fokker it is 155 per cent, in the 
case of Viscount it is 160 per cent, in the case 
of Caravelle it has already reached     90 per 
cent.     When     I this is the position, I do not 
know how new sophisticated aircraft can work 
properly on airports where there are old 
equipment, old systems, old circumstances, 
which are not fully equipped. At all the 
international airports there is proper 
equipment whether it is ILS or VASI. There 
should be airport route serveillance. There is 
no difficulty in putting it also. Huge amount is 
spent. I know, of course, in the case of Indian 
Airlines sometimes they were making profit 
and sometimes they were making losses. The 
position fluctuated because of the break_even 
load factor.   In   many   cases   it  has  irone     
very  high. Secondly, the number of of 
passengers travelling has increased. The 
facilities have not been there up to the 
expectations. The handling ot cargo and the 
ground handling has not been satisfactory. 
Under the circumstances the landing charges 
and the take-out charges have increased very 
high. There may be profit due to this but not 
on account of the passengers travelling to a 
very great extent. There is no temptation for 
tra veiling on the Indian Airlines, especially 
after these accidents. 

While speaking about equipment 1 would like 
to mention about the firs fighting equipment. 
Last time also I spoke on this. The fire fighting 
equipment is not adequate. With a huge body 
of jetc flying now, the fire fighting equipment 
has also got to be equally capable of putting 
out the Are within 1 minute and 20 seconds. 
Otherwise, in the case of an accident 193 
thousand litres of kerosene within the wings 
would reduce the aircraft to ashes in one 
minute and 28 seconds.     I  am mentioning all    
these 
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things on the floor of this House to emphasize 
that when we are using the most sophisticated 
equipment, should we not have the counter so-
phisticated equipment which is necessary to be 
kept there? At the international airports the Air 
India is making use of these things. The Indian 
Airlines makes use of the areas in the 
international airport some* times. 
International airport at Bombay has been built 
separately. In Delhi also the international 
airport has been built. In Madras it is under 
construction. In Calcutta, of course, it is being 
thought of, the beginning must have been 
made, but then how are these international 
airports equipped? Just to give an example, as 
ray hon. colleague on the other side said, Air 
India has lost much in prestige. Is it due to 
inefficiency? Is it due to the fact that we are 
not competent to compete with the other air-, 
lines, the Gulf Airways, the Japan Airlines, the 
Singapore Airlines? Singapore is a very small 
country. Japan is a very small country. The 
Gulf Airways is operating. You take our Air-
India. It represents 75 crores people of this 
country with monopoly. International public 
carriers could not compete against these 
people. It enioyed prestige once upon a time. 
Now it has gone out of the Pool. There is no 
longer a pool, because they could not adjust 
themselves in the Pool. 

Secondly, of course half the seats are 
going empty. Even in the eeono my class, 50 
per cent of the seats are empty. In the first 
class there is no occupancy. Why? Of course, 
the Directors must be suffering, or some body 
must be suffering because they are not given 
traveling facility by first class. But why are 
the passen gers not occupying seats in 
economy class? Of course, ATK is much 
high-, er than RTK. Why is it so high when  It 
had  enjoyed     prestiec  once 

upon a time? To this extent, can we not 
compete with smaller countries^ like the 
Japan Airlines and the Singapore Ailrines? 

International airports have been created in 
our country. There is a close relationship 
amongst all of us in the functioning of the 
international airlines and the functioning of 
Air-India also. How far we have been able to 
do these things? The Trichur man said, even 
on the domestic air. lines, there is only one 
shoulder lighting line which showed. At night 
the pilot is unable to make out whether it is the 
left side line or the right side line or the middle 
line which is the lighting line. It is impossible 
for him to make out. So is the case with the 
international airports also. There is no 
alignment between the localiser and other 
comi-ponents inside. In the international 
airports, the taxi tracks have developed cracks, 
which could never have been expected. We 
write on record—. last time also I said about 
it—that the load carrying number of a parti-
cular runway is 20. The average is 40. But 
actually it is 20. When we write it as 60, it is, 
actually 40. Now in the international airports 
runways, the LCM or PCM" must be 100. To 
maintain the stability, a 100 PCM always is a 
thing to be seen. But we see that the taxi track 
sinks. You will be sur_ prised to know that it 
goes on sinking also when the aircraft goes on 
that. It has to be filled up by three feet or four 
feet bitumen. In suite of all these things, it is 
sinking. Why is such construction done? The 
technical knowhpw is not known to our 
people. Aero-bridges are being brought from 
outside. What all things are you bringing from 
outside? Are they not available indigenously? 
The chairs that you sit in at the international 
airports today are all brought from, outside. 
Can we not make those chairs? The trolleys 
that vou use are brought from outside. What is 
the rate for those things, I would like to know.    
I would not like the Minister 
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to defend all those things also, be. cause it is 
in the larger interest of our country that I am 
speaking. Trol-leys are brought from 
outside. The chaiis are brought from outside. 
The ford tractors are brought from outside. 
They are not used for good at all. 

Then are we losing on the Cargo Section of 
Air-India? "Precious cargo cannot be 
booked by Air-India" is the saying of the 
foreign airlines. Preci, ous cargo cannot be 
booked by Air-India because Air-India has 
s'-dd, "we will not take responsibility of the 
cargo from the other international airlines." 
9 

Then    about ground handling,    15    or 16 
international airlines' ground handling is 
being done by Air_India.    But it has given 
something to some other agencies also.     
The    ground handling is done by the British 
Airlines at the Heathrow airport, as my good    
friend said.    It is being    done by those air-
lines.    But we people have given it to others 
also.   And added to this, almost every  day  
you     are  reading  about  cargo.     If the 
foreign people lose    their confidence  in  
booking their  cargo  in our airlines, how do 
we gain anything by that?     The pilferage     
and demurrage together     may go upto      
Rs. 10 crores in each airport.    And we make 
comparison that the pilferage in other 
countries  is more than  55  per    cent. With 
us it is     only 50 per cent.      In other 
countries it is more than 55 per cent.    
Therefore    can we    take some satisfaction 
because    other    countries have had more 
pilferage?     What    is this pilferage due to?     
There    is    a chemical     examination.     
Examination by the    Customs has    got to 
be done. They   put  a slip on that  and keep it 
for 20 days, 25 days, one month,  and this 
long period will enable the    parties   to   
handle      the   matter.   Therefore, we are 
losing so much in the    cargo section losing 
so much     on handling of the machinery    
which    is not use, ful—which    has    been    
imported but which has not been proved  
useful— and again    manpower is    being 
used 

for lifting, loading    and  other things also. 

The third thing is about dealing with the 
passengers. My good friend on the other said 
that our people do not know how to behave 
courteously with our passengers also. I am not 
going to make any remarks about these things 
because I am used to that, I got acclimatized to 
that. We have got to get acclimatized to that. 
They won't improve. Therefore, if technical 
people are occupying tech nicai posts, good. 
Non-technical people occupying technical posts 
may not be of much use to improve the 
conditions and services of our air. lines. 

Sir, I am not throwing much light on. the 
inside working of these things but then, of 
course, these are the main things—dealing with 
the passengers, equipment and cargo, either by 
Indian Airlines or Air-Tndia. Properly 
equipping the airports is also a very necessary 
thing. I learn that many domestic airports have 
not got even the minimum! equipment. The 
Minister may say there is the equip, ment; I may 
say there is no equipment. Admission is no cure 
for the disease, argument is no cure for the 
disease. The cure lies in taking remedial 
measures and putting the airports in proper 
order.    Thank you. 
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THE VICE-CHAIRMAN (SHRI AN- 

AND SHARMA): I think the Minister 
may reply at the end.  

SHRI KAMAL MORARKA:     A point 
of order.    How has the Minister interrupted 
him? 

 
SHRI KAMAL MORARKA; He is 

interrupting the Member to defend Mr. Tata. 

THE VICE-CHAIRMAN (SHRI AN-AND 
SHARMA): No. The Minister has not 
defended Mr. Tata. He has just corrected him. 

SHRI KAMAL MORARKA: Excuse me. 
The Minister has interrupted the Member only 
to defend Mr. Ratan Tata. This is the biggest 
shame. The country  knows.   (Interruptions) 

SHRI VISHVJIT P. SINGH: I am on a 
point of order. An allegation was levelled 
against an officer who does not have voice in 
this chamber. 
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SHRI RAM AWADHESH SING-JET: 
There is no point of order. 

THE VICE-CHAIRMAN (SHRI AN. AND 
SHARMA): That is for me to say. 

SHRI VISHVJIT P. SINGH: The Minister 
has clarified it. It was a point of clarification. 

THE VICE-CHAIRMAN (SHRI AN. AND 
SHARMA); Where is a point of order? 

SHRI RAM AWADHESH SINGH: A 
baseless point of order. 

SHRI KAMAL MORARKA: Under what 
rule? 

SHRI VISHVJIT P. SINGH: Under the 
inhtrant rule the House has allowed me.     
Who are you? 

SHRI KAMAL MORARKA- You are not 
the House. 

SHRIMATI RENUKA C.HOWDHU-RY 
(Andhra Pradesh); You are not inheriting the 
nation like this. 

SHRi KAMAL MORARKA: You are a 
weighty Member, but not the House.   
(Interruptions). 

THE VICE.CHAIRMAN (SHRI AN-AND 
SHARMA): I request all the Members to keep 
quiet. You will have your say. (Interruptions) 
The question is not of interrupting. I would 
request all the Members to remain silent. 
There is no point of order because the 
Minister has already clarified it. 

SHRI KAMAL MORARKA: The Minister 
should not be allowed to bamboozle any 
Member. 

THE VICE.CHAIRMAN (SHRI AN-AND 
SHARMA): The Minister has every right to 
clarify. :He has not interrupted. 
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My Manager cannot behave like this. Mr. 
Reddy was there and other MPs were there. 
His Manager came and requested the Staff and 
the Members: Look, Members of Parliament, 
you have many J Class. I have to request you 
kindly to give me back one J Class. I have to 
accommodate ethers. This is a shame on the 
part of the Department. 

AN HON.  MEMBER:   Action should be 
taken on this. 

SHRI KAMAL MORARKA: He should be 
sacked. 

THE VICE_CHA1RMAN (SHRI AN-AND 
SHARMA): The Minister will take a serious 
note of this. 
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THE VICE-CHAIRMAN SHRI AN-AND 
SHARMA): Mr. Santosh Bag. rodia. 

 
THE VICE-CHAIRMAN (SHRI AN-AND 

SHARMA): He has made a special request. 

SHRI SANTOSH BAGRODIA (Ra-
jasthan): Mr. Vice-Chairman, Sir, a thank you 
for giving me this out-of, turn chance to 
speak on this very important subject. 

SHRI SANTOSH BAGRODIA: My friend 
always finds it difficult wheni ever I like to 
speak in any language. I thank you, Mr. Vice-
Chairman, Sir, once more for giving me this 
oppor, tunity to speak on this subject of 
functioning of Air India and Indian Airlines. 

Before, I come to the main subject, I would 
like to record my strong objection to 
Vaghela's statement about the use of the 
aircraft by our Prime Minister. I strongly feel 
that it is not only in bad taste but it is* 

SHRI SHANKER SINH VAGHELA: Sir, 
I, object to this. He has no right to call me* 
What does he mean by* I am speaking on 
behalf of the .... (Interruptions). The Prime 
Minister has no right to misuse the taxprayers, 
money   . . .   (Interruptions)   . , . 

THE VICE-CHAIRMAN (SHRI AN-AND 
SHARMA); I think ... (Interruptions)   . . . 

SHRI SHANKER SINH VAGHELA: 
What is  this?   (Interruptions)   ... 

SHRI SANTOSH BAGRODIA: Thk, is not 
unparliamentary. 

SHRI SHANKER SINH VAGHELA: What 
do you mean by* (Interruptions). What 
nonsense  you are talking? 

THE VICE-CHAIRMAN (SHRI AN AND 
SHARMA): Have this discussion in   an   
orderly   manner.   (Interruptions) 

SHRIMATI RENUKA CHOWDHLU RY: 
Yes, we want a discussion in an orderly 
manner but you cannot mis, use the word as 
you like   (Interruptions) 
........It    is   a    terrible    charge...................  
(Interruptions) 

SHRI SHANKER SINH VAGHELA: I am 
not* (Interruptions) You are repeating it   .   .   
.   (Interruptions)   .   .   . 

* Expunged as ordered by the Chair. 

 

I request the    Members    not get
provoked by what Mr. Ram Awadhesh Singh 
said. 
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THE VICE-CHAIRMAN (SHRI AN. AND 
SHARMA): I will request all the Members to 
express their viewa without provoking or 
hurting others. Every Member has a right to 
express his views freely but if there is any-
thing which goes against the {Interruptions) . 

SARDAR JAGJIT SINGH AURORA 
(Punjab); The word* which has been put there 
must be removed. (Interruptions). 

SHRI SANTOSH BAGRODIA: It is not   
unparliamentary.    (Interruptions) 

THE VICE-CHAIRMAN CSHRI AN, 
AND SHARMA): I will go through the 
record.   (Interruptions') < 

SHRIMATI     RENUKA CHOWDHU-
RY: The whole    nation is our consti-. tuency.    
(Interruptions)      You      cannot 
use

the word*   (Interruptions)   .   .   . 
THE VICE-CHAIRMAN (SHRI AN_ 

AND SHARMA): Please resume your seat. I 
am on my legs. I will request all of you once 
again, please have this discussion in an 
orderly manner. TheTe is no reason to get 
excited or use harsh words. I have repeated 
twice that I will go through the record and if 
there is anything which is not permissible 
under the rules, that will be exptunged. 
(Interruptions)'. .. . No, no. You please 
resume your seats. 

SHRI SHANKER S1MI VAGHELA: I am 
not at all. I want your ruling regarding that 
particular point. It is with my name and with 
the word Want removal of that particular 
word. You are not giving a ruling to re* move 
that word. 

SHRI    SANTOSH    BAGRODIA.:      I 
would like to mention here, Sir.    our hon. 
Members  could not    understand 
(Interruptions)Expunged as ordered by the 
Chair. 

THE VICE-CHAIRMAN (SHRI AN. AND 
SHARMA): Yes, I will go through it.   
(Interruptions) 

SARDAR JAGJIT SINGH AURORA: Is 
the word* correct or not? (Interruptions) 

SHRIMATI RENUKA CHOWDHU-RY; 
... to cast aspersion on the Member  of this 
House   (Interruptions) 

SHRI SANTOSH BAGRODIA: It is not 
unparliamentary.   (Interruptions) 

SHRIMATI     RENUKA CHOWDHU-RY: It 
is derogatory  and denigrating to  the spirit of 
the individual   . ..   (Interruptions) .   You   
cannot  say   that     a Member of this House 
is* 

THE VICE-CHAIRMAN (SHRI AN. AND 
SHARMA): Will you please   re- 
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THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN. 
TARY AFFAIRS (SHRI M. M. JA 
COB): Mr. Vice-chairman, I have a 
submission to make. You asked him 
to sit down. The Member said he 
would not sit down. Whatever he said 
after that must be expunged. (Inter. 
factions)  

THE VICE-CHAIRMAN (SHRI AN-AND 
SHARMA): As per the rules, no Member is 
allowed to use the term* for any other 
Member and if it has come on the record, it 
will be expunged. 

SHRI SANTOSH BAGROD1A: Mr. Vice-
Chairman, Sir, I would like to mention here 
now that our hon. friend has not been able to 
understand the difference between an in_ 
dividual and the Prime Minister of the 
country. The aircraft is not allotted to Rajiv 
Gandhi as an individual. Let us understand 
this. (Interruptions). These people are so much 
scared of the popularity of our Prime Minister 
that they cannot think of anything but speak, 
at every oppor. tunity, something against our 
Prime Minister. They think that the aircraft 
has been given for the comfort of Shri Rajiv 
Gandhi. Let them understand that it is given 
for the security of the Prime Minister of the 
country 
♦Expunged as ordered by the Chair. 

but not for Rajiv Gandhi as an individual. A 
reference was given that smaller countries or 
larger countries do not have private aircraft or 
private planes for their heads of State or chief 
executives. I beg to differ with them. EVen 
much vm-aller coun_ tries have their own 
private planes which are used by their heads 
of State or chief executives simply for 
efficiency and security. The statements made 
by my hon. friends on this point are in very 
very bad taste. I request all of them to refrain 
from this kind of references in future. It is not 
going to help the country's security in any 
way. 

Now, coming to the efficiency and 
functioning of Air India and Indian 
Airlines, I have had the opportunity 
of travelling by Air India and Indian 
Airlines planes for the last 30 years, 
practically every week, once or twice, 
around the world. I would like to 
give a recent experience. It happened 
only this year. Sir, I travelled all 
over the world with my parents. With 
a view of nationality, I mean with 
love for the nation, we decided that 
we would travel by Air India where- 
ever its services were available. I am 
very sorry to say this. We travelled 
by eight or nine or ten different air 
lines. Everywhere the airlines were 
flying on schedule. There was abso_ 
lutely no problem or difficulty. Most 
unfortunately, in the New York-Lon 
don and Rome-Delhi sectors we had 
to travel by Air India. On both the 
occasions, the flight was late by four 
or five hours. Maybe, there were 
definite reasons. I do not say it was 
just because it was habitual. But it 
was very unfortunate. For the first 
time my parents were travelling 
around the world. They were asking 
me again and again why it happened 
so. Really I had no reason to tell 
them. Whta    could    I    tell    them? 
It was a very very sad experience. Though we 
were very happy on the aircraft—'there is no 
doubt about that—as far as the ground service 
was concerned, it was just awful. Whether    it    
is in New York or    it 

THE VICE-CHAIRMAN   (SHRI  AN-
AND SHARMA): You please sit down. 

THE VICE-CHAIRMAN (SHRI AN-AND
SHARMA): You won't defy the Chair.   'AH 
right? 
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ig in London or it is in Rome or, for that 
matter, in any airport in the world where Air 
India operates, its ground service is awful. So I 
make this request to the honourable Minis, ter, 
I will be the first man who will be suffering if 
he does what I am going to request him to do; 
even so, I make this request, which is to please 
reduce the sectors. We don't mind if you can 
fly only one flight between Delhi and 
Bombay. You may offer only one flight. But 
let that be efficient. At least I know when I am 
going to the airport that I will get my flight, 
that I will get a clean service. It is not that I 
decide to fly in the morning and I fly probably 
the next morning. I am not relating to you the 
epexrience We have had for the last two or 
three days. I just cannot narrate it. A number 
of my friends have complained to me they 
could not come to Calcutta because 
Bhubaneswar-Calcutta flight had been 
cancelled for three days In succession. I 
understand there was a pilots' problem. But 
can't our staff who are managing these flights 
decide in ad_ vance, say, for the next 24 hours 
or for the next 48 hours the flights will not 
operate because this particular problem is 
there?. Why cannot they plan a little ahead a 
little in advance? All this mess is because of 
the carelessness and indifference of a few 
officials. Because of their carelessness and 
indifference why should we make the innocent 
passengers suffer at all times? We have 20000 
workers for 50 aircraft: that means, 400 
workers per aircraft. If you refer to statistics it 
is definitely much higher than in other airlines 
in the world? All right, taking into 
consideration the Indian conditions I won't 
mind this ratio. If we need to give them 
employment, please give them. But please 
give them employment and tell therm they 
have to work, they have to earn their 
employment. Let them work only four hours. 
Whatever number of hours they work, let them 
work for us.    If we   have to go on 

giving examples like Mr. Sursnder Singh has 
given, I can make a volume of my experience 
as I travel every week and I have a new 
experience every week, for the last thirty 
years. I am not going to go into all those 
details except one or two which you know and 
1 would dike to report again. 

Utilisation of aircraft. I know our airlines 
are using the aircraft to the maximum. If they 
are airworthy I have no objection. If they are 
efficient I have no objection. But please do not 
utilise them at the cost of the lives of 
passengers. If they need four hours' rest, please 
give them; the needed rest. That is a technical 
side and let that technical decision be taken by 
the concerned staff with due care. On a 
number of occasions re_ cently I understand 
the engineers said, all right, this is tolerable, 
you can fly. in spite of the nilot objecting to 
the flight. But the rules say if the engineers say 
'it is okay' the pilots have to fly the aircraft. I 
request the honourable Minister, let the pilots 
take that decision; their decision should be 
final, not that of the engineers, because it is the 
pilot who is risking his own life and the lives 
of passengers. I understand Singapore changes 
aircraft every two years whereas we have an 
Air India whose aircraft are used for 10 to 12 
years. I still maintain that a number of people 
use Ambassador cars for 10 years, others use 
them for two years because they are rich 
people and can afford to change while the poor 
cannot. I understand ours is a poor country 
and, therefore, we are using them for 12 years. 
But if after 12 years they are not airworthy, we 
cannot risk the lives of passengers. So, all 
these factors must be seen very carefully. 

Then expansion of the airlines. The airlines 
require expansion of up to 12 to 15 per cent 
Whereas you have a constraint probably that 
you ean_ nof go bevond 7 to 8 per cent.   
Well, 
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that is a problem which we have to sort out 
with the Planning Department. {Time-bell 
rings). Since you want me to conclude, I 
would just go over my points very quickly. 

At the airports the absence of porters' 
service poses a great problem. Porters not 
being there, old ladies are hard put to, although 
there is supposed to be a free service on re_ 
quest, A number of requests are made. 
Children cannot use porters. I will give a 
suggestion, Sir. For security reasons you 
cannot allow. Either you allow recognized 
porters which you have been allowing in the 
past, or you take the baggage1 at the gate itself 
as in America. Baggage is taken the moment 
you get out of the aircraft. Then there is no 
problem. I am not trying to compromise on se-
curity. Please do not make the whole thing so 
uncomfortable that the passengers And it 
impossible to go inside. 

Aircrafts are dirty. Toilets are dirty in this 
20th century. I have written many, many 
letters to the Minister also. Even at 
international airports like Delhi. 1 have 
noticed, and I have personally explained to the 
Airport Manager that the WC areas are full of 
water; you cannot use them. A simple 
suggestion I will give is: if necessary, remove 
taps from them. But please keep these things 
cleaner, otherwise I do not think we will be 
able to really im_ prove the facilities  at our 
airports. 

About food, my friends have already 
written. I have said that I am not going into 
more details. 

Sir, on the safety point I have written a 
number of times, and this has been confirmed 
by the Ministry. Ladders are not provided 
when the aircraft lands. Imagine we have 
spent crores and crores of rupees on aircrafts 
but there is no facilities for 

     coming out of the aircraft. We land at 11.30 
from Jaipur at Delhi airport. There is only 
one ladder provided at the front gate. The 
passenger on the side takes about 20 minutes 
to    come out of the aircraft. By that time he 
feels very tired. But it is unsafe also. As per 
the Safety Rules for landing, the passengers 
must be evacuated as fast as possible. {Time 
Bell rings) This has been done in spite of 
your orders, Sir. 

On small things I will not take time. But 
towels supplied are not refreshing; they are    
actually    stinking. 

Well, Sir, I will like a human touch in the 
administration. All my friends have spoken 
about it. I fully endorse on this point. 

Most unfortunately, I have to mention here 
that even your personal staff, either they are 
not available on telephone, or if they are 
available they ignore; they want a letter in 
writing. Of course, I think recently we have 
been given some secretarial fund's for 
employing a part-time secretary. Otherwise 
really I do not know how MPs can write a 
letter, send it to your office, and particularly 
in an emergency. Even MPs are not 
recognized on the telephone , by your own 
staff, Sir. I just want to know if you can find 
a better procedure by which MPs can at least 
muke some emergency request when some-
thing can be done by the Airlines. Let MPs 
not be treated just like dirt, Sir. 

Regarding the Enquiry informa tion, this 
is a daily routine. A flight from Calcutta 
takes two hours. If the flight takes off at, 
say, 6 O'clock, till 7.30 at Delhi airport 
nobody knows what is the position. We have 
all the modern equipments and systems. 
Can't we know it? It takes ten minutes or 
twelve minutes or even four or five minutes 
when the flight takes off from there. We 
have the telex system. We have all modern 
systems in our country.    The Indian 
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Airlines is having all these systems. But 
nobody cares to use them. Nobody cares to 
reply properly. I will request the hon. Minister 
to please introduce human, touch, and that 
itself will solve all the problems. (Time Bell 
rings) 

Sir, the last point. Pilots desire to play 
sometimes while they are flying. What has 
happened in the Ahmedabad and Gauhati 
accidents? I understand and it is because of 
low flying, which was not necessary. 
Sometimes the pilots become fanciful at the 
risk of their own lives and lives of passengers. 
These things really I don't know. I have no 
suggestion to make. But we have to And. out 
a way whereby at least they can be made more 
disciplined. Sir, about medical certi. flcates 
we have already discussed in the past also. 

Sir, in the name of security we are not 
allowed to enter the airports. I fully agree; I 
arm not willing to compromise on security of 
the airports or the security of any individual. 
But please find out a way. We have people 
who are going to receive us or people who are 
going to see us off. Either you decide to 
change your Indian culture like the culture of 
any other European country or American 
countries, where nobody goes to the airport. 
Either we decide that let us change our 
culture. Or we want to continue the Indian 
culture where men will go to receive us or see 
us off. What objection do you have, Sir. They 
iust are not allowed to enter. You check him 
the way you like as thoroughly as possible. 
Please make some space available outside the 
airport where they can sit comfortably and 
have some drinking water. Other, wise, even 
MPs, MPs' wives and children—well, I am 
nor saying that you please given any special 
f.icilitifs to the MPs; I am talking about the 
ordinary nassengers' families. They are just 
now allowed entry. They are not allowed to go 
in for endorsement 

also.     How do you    expect them 
(Time Bell rings) 

I know you are getting impatient; but I am 
equally hurt and impatient. 

THE VICE-CHAIRMAN (SHRI AN-AND 
SHARMA): We have limited time.    You 
will have to cooperate. 

SHRI SANTOSH BAGRODIA: One more 
minute. 

In this connection, what kind of security is 
operating? The hon. Minister knows. I have 
complained in writing about one officer who 
has gone beyond all his powers. He has 
refused to bother even about the MPs, State 
Ministers, even Cabinet Ministers, whereas an 
ordinary man was given a pass to go near the 
air_ craft. But no action has been taken. I am 
not saying you throw hirm out in the furnace. 
At least remove him from there. And what is 
the use of public men like us who' complain 
and no action is taken? They are defended. 
Please defend them. As a Minister you 
probably have to defend them:. But please 
don't defend them for the sake of defence. 

Sir, final point. If you can develop Jaipur 
as an international airport, this will reduce 
congestion at Delhi. 

Thank you very much. I am very sorry I 
have taken much longer than what you 
desired. 

SHRI E. BALANANDAN (Kerala1): Mr. 
Vice-chairman, Sir, the Agenda says: To raise 
discussion on the functioning of the Air India 
and Indian Airlines. I am sorry that I must say 
that we can only discuss about the 
malfunctioning of the Air India and Indian 
Airlines. The total function has a big 
compass7. Within a short snan of time I will 
not be able to do it. Therefore, I will confine 
mvself to  the malfunctioning. 

^i'r, the functioning of the Indian Airlines 
and Air India has touched a 
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new low in recent times. On October 19th, the 
collapse of an Indian airlines plane carrying 
130 people and the next day another 40 people 
killed in Assam sent shock waves through, out 
the country. During the last four or five 
months, the functioning of the Indian Airlines 
and Air India has really pained everybody who 
is thinking about it. On the 29th of last month 
an Airbus landed at New Delhi with the front 
wheel dam-aged. Luckily the passengers 
escaped. Since th;s took place after landing, 
the plane came to a stop. I must say that this 
was a miraculous escape. Nearly 30,000 
passengers are travelling through our 162 daily 
flights. Of late, I am told. '50 per cent of the 
flights go delayed because of or regular 
maintenance and repairs are not carried out in 
time. Therefore, 50 per cent of the flights 
always go delayed. Let us have a close look at 
the quality of the aircraft. This plane was 18 
years' old. It had done 43000 hours of flying 
and 47000 landings. Even then, proper repair 
or maintenance was not done. Two days 
before this tragic incident, 'some trouble deve-
loped in the same plane. It had to be landed at 
Ahmedabad, the same place Where the 
accident took place. The plane was landed 
because the hydraulic system was not 
working. Now Ahmedabad is an airport where 
lot of traffic1 is there. There are 17 landings 
every day. There are no proper instruments for 
landing there. Parallel and vertical systems are 
not there for landing. Vertical landing system 
is not there at Ahmedabad and the parallel 
landing system is not working. This is the 
reason for the accident. In the circumstances, 
one can conclude that the responsibi. lity for 
this accident should be borne by the 
authorities and by the management. I must be 
soft to the Minister. I know him Well. But if 
130 people die because of poor maintenance, 
worn-out aircraft, 18 years' old aircraft, 
because of visibility being poor at the airport 
and because of techni. cal  arrangement    not 
bain?    proper, 

then what a pilot can do? The accident which 
I am referring to took place due to inefficient 
management of which our Minister is in 
charge. Recently, an accident took place in 
Japan and 500 people died in that accident. 
"What happened? The President of the 
Airlines resigned irnme. diately. Therefore, 
even though it may look odd, I am 
constrained to say that the Minister should 
resign and set an example so that the se-
riousness of this thing goes into the airlines 
management. 

You know, Sir, that in order to instil 
efficiency in the airlines, our Prime Minister 
thought it fit to have industrial experts, 
industrial genius and industrial giants of the 
country must be then in the Indian Airlines 
and Air India. Tata has come and Bajaj has 
come. What happened after that? What 
happened after their coming into the 
management of the airlines?, Now, we are told 
that 50 per cent of the aircraft are going 
delayed.    This is the situation. 

Our Prime Minister hag gone on record in 
this House itself saying that the aircraft which 
are being used by Vayudoot are so bad that 
nobody will buy them even if they are given 
free. That is what was «sid by the Prime 
Minister of this country who is a better 
qualified person than me to judge the quality 
and efficiency of an aircraft because he 
himself was a pilot. He said that the aircraft 
which are being bought by Vayudoot are so 
bad that we won't buy them even if they are 
given free. When we go through the records, 
we find that 20 aircraft have been bought. 
These are the same aircraft which our Prime 
Minister did not want to buy even if they were 
to be given free. That was the statement made 
by our Prime Minister. How is it that we 
bought these 20 aircraft for Vayudoot which 
are useless? The result is that our people die 
in good numbers because of accidents. Not 
only thai   This has happened in spite 
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of the Prime Minister. Somebody 
says»—I don't kntfw—that it is because 
some influence wasi exerted by some 
foreign companies on the authorities 
of Vayudoot Airlines and 
these aircraft have been bought. Mr. Minister, 
you will be able to explain why this is being 
done in spite of the statement made by our 
Prime Minister. 

Another important thing to which I want to 
draw your attention is the malfunctioning of 
the systems in each aerodrome. I told you 
about Ahmeda_ bad. Our friends who spoke 
before me said about the daily delays. Yes-
terday, our Kerala MPs could not come 
because the flight was delayed. Yesterday 
another MP told me that from Vijayawada to 
Hyderabad he could not come. This is a daily 
occurrence. Why is it happening? It is because 
we are now having only 50 planes. Somebody 
has suggested to curtail and cut down. I do not 
say that. But the requirement of the country is 
so large, now that you are managing this, you 
should demand the Government to put some 
more money in this sector so that more planes 
can be bought. I do not want you curtail it. 
And the protective system is also required. 
Modern system is fool-proof. If any pilot 
wants to do something wrong, he is not al_ 
lowed to do so because the modern systems 
are so perfect. Therefore, those protective 
devices have to be bought by the Indian 
Airlines and Air India so that our efficiency 
can be improved. Many hon. Members spoke 
about the other things. I would only suggest 
two or three things about the functioning of 
this  Corporation. 

Sir, as you know, I am from Kerala. From 
Kerala, from Trivandrum many people are 
going to the Gulf countries. For the very same 
distance, if you travel from Bombay and from 
Kerala, more money has to be paid by those 
who travel from Kerala. Why is it so, Mr. 
Minister? There are complaints  from  Kerala.     
And  there 

are so many fantastic statements in reply. I 
may tell you that from Kerala so many are 
going abroad and they are not getting flights. 
Those troubles are there. I do not want to 
complain about that because I know that we 
are not having sufficient number of aircraft. I 
just give a go-by for that thing. But about the 
increas. ed fare, why should there be a dis-
crimination? I am told that is because some 
influential people in Bombay are influencing 
the authorities of these Airlines to see that the 
traffic from Trivandrum is kept low. The 
second thing is that there is a demand to make 
the Trivandrum airport an international 
airport. All the facilities are there. Only one 
thing is not there. What is that, Sir? You know 
that. That is, the authorities in Delhi under 
him. I know the Min_ ister personally and be 
may not have such a kind of feeling against 
any State in the country. But to our bad luck, I 
am constrained to say that today Kerala is 
neglected on this ground too. Therefore, Sir, 
when I enter into this question, first of all, the 
Airlines authorities should admit themselves 
that they were responsible for the death of 
these people, nobody else because, Sir, our 
Indian Airlines and Air India, specially Air 
India could not provide proper technical and 
mechanical safety arrangements in! the planes. 
The aerodromes are not' provided with the 
required safety arrangements. This was the 
reason for the disasters that took place. I am 
not going to repeat all the other things. At 
least, in the future, this should be remedied. 
And I must request you one thing. Our hon. 
lady Member brought to your notice that you 
are operating so many kinds of aircraft. 18 
years is the life of a plane. And you have to 
keep the spares. Is it* possible We have to 
standardise our operation. Being controlled by 
the Government under different Corporations, 
our operation can be standardised. Let  us say 
buy two, ten or five standard aircraft, modern 
aircraft so that we can keep spares etc. and 
also so that our ope- 
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rations can be efficient. I must request 
through you that we must com_ pete with the 
world. I say that cur technicians our pilots 
are up to the standard, international standard, 
and you see I tell you that these Tatas and 
others they do not understand about wages, 
salaries etc. They take the workers as 
enemies. I do not want to lecture on that. But 
I only tell you that these pilots, these engi-
neers, these mechanics, who are working in 
our establishments are offered high salaries 
and high positions elsewhere because they 
know that our staff is better. Their behaviour 
etc. somebody was complaining. All right, 
we can tell them that they should » behave 
properly. I do not subscribe to their views. I 
only request the Minister that these points 
may kindly be considered and he must be 
conscious that we are dealing With human 
lives and also we are competing in the 
international market and that India is a 
developing country. There, fore, our Airlines 
should be made pucca uptbdate, good and 
they should attract more travellers. Thank 
you, that is what I wanted to say. 

SHRI VISHVJIT P. SINGH: Mr. 
Vice-Chairman, Sir, I do not want to 
get involved in giving all kinds of 
fitfuree, but there are certain very 
basic figures which need to be seen 
in any discussion regarding _______  

SHEIMATI RENUKA CHOWDHU-
RY: To be seen, to be believed. 

SHRI VISHVJIT P. SINGH: To be seen 
to be believed, to be disbelieved, I do not 
know what to say. (Interruptions) 

SHRIMATI RENUKA CHOWDHU-
RY;   That is the illusion that you give. 

SHRI VISHVJIT P. SINGH: No, I do not 
give any illusion. Sir, I will deal first with 
the Indian Airlines.. I am not going to take 
much time. I will deal first with Indian 
Airlines. I will then go on to Air India. 

THE VICE.CHAIRMAN (SHRI AN-AND 
SHARMA): Are you going to deal with facts or 
figures? 

SHRI VISHVJIT P. SINGH: I am going to 
deal with the department. (Interruptions). The 
figure Deccan Queen is yours, not mine. 

SHRIMATI RENUKA CHOWDHU- 
RY: Look at this jumbo talking, with 
all the excess baggage ................  

SHRI VISHVJIT P. SINGH: Sir, we have fifty 
aircraft and seventy destinations, and nine of 
these aircraft are flying a minimum of fifteen 
hours a day, touching twelve destinations. In 
other words, landing practically once every hour. 
Planes which are eighteen years old. I can 
imagine that if there was a birth in the plane 
when it first came that child can probably now 
be a pilot, flying that same aircraft that is the 
situation. And what do we have on the other 
side? Twenty thousand employees, four hundred 
employees per aircraft. The man to aircraft ratio 
being 400 for each air_ craft and, Sir, the 
number of passengers only 28,000 per day, in 
spite of all this. So, one and a half passengers per 
employee. So, for each one and a half passengers 
you have got one employee to look after. That is 
the situation. I am talking of the figures 
(Interruptions). 

AN HON. MEMBER: Who is that particular 
employee? 

SHRI VISHVJIT P. SINGH: I have three of 
them looking after me. I am larger. 

The point is that in this situation what do you 
expect? Your fares are amongst the lowest in the 
world. So, how are you going to make a profit? 
You make a profit by seeing to it that the planes 
are in the air all the time, as much as possible, 
maximum utilisation. What does this maximum 
utilisation result in? It results in profits, yes, but 
it also results in safety factors being ignored. It 
results in the planes being    serviced    at night, 
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•when people are tired. It results in 
technicians' strikes; it results in the cabin crew 
saying that we cannot fly six hours; it results 
in the pilot say. ing that we are suffering from 
fatigue; it results finally in the plane collaps-
ing, as we have seen. That is the situation. In 
the face of this situation, what are we going to 
do? I will come to the solution later. 

I Would now like to tell you about 
Air India. Let us go to Air India. 
They have 19 planes; now they have 
got two more, and so it is 21, then 
we fly to 34 countries; the planes are 
12 years old with 7,000 employees and 
everyday 17,000 people approximate 
ly, flying by Air India ----------- . 

AN HON. MEMBER: No, it is 17,000 
employees. 

SHRI VISHVJIT P. SINGH: So, 7,000 
passengers and 17,000 employees; yes, I seem 
to have got mixed up as usual. Now, what do 
we find?. We spread ourselves too thin both in 
Air India and Indian Airlines. Whenever 
pressure comes that let us have this destination 
or let us have that desti. nation, We fly to that 
destination, whether it is within the country or 
outside the country. Again, the planes are -
over-utilised; again everything is done. It is 
the same pattern being followed. And then 
what do you expect into this huge morass of 
employees of all kinds of people getting 
salaries for doing J don't know what? You 
think you can produce one Minister, then you 
produce one Managing Director who is the 
whiz .kid, Mr. Arun Jatley and come out with 
a magic solution! They don't have any magical 
solutions by which they can solve them. You 
have to give them support. And how do you 
give them support? It is by allowing them to 
change the whole ethos. What is the ethos 
today? We have seen the ethos. I have seen the 
ethos. Everybody has mentioned right from 
Mr. Surender Bansilal to Mr. Bagrodia to 
Members of the     Opposition.     Everybody    
has 

mentioned the kind of service they get, right 
from the ground crew, which does not bother 
you. I had the experience when flying all over 
the world. In Hong Kong, the Manager, Air 
India told me " I am sorry I cannot do 
anything for you; better go and get everything 
done yourself. There is nothing I can do for 
you". I said I have got a VIP stamp on the Air 
India ticket: it is honoured by every other 
airlines in the world. What about you? It is 
Air India ticket. He said "We are sorry; we 
cannot do anything". Air India VIP ticket is 
honoured by evrybody except Air India.   That 
is the situation. 

As far as luggage is concerned, somebody 
mentioned about it, every-time I have flown 
by Air India—and this is the record—they 
have always lost my luggage. And last time I 
flew by Air India. That I think was in 1986. I 
must tell you; it is very funny. So in 1986 they 
lost my bag and I got hold of Air India people 
and asked them: Why don't you get my bag 
back? They said: 'We can get your bag back 
but you will keep quiet'. I said, yes, I will 
keep quiet. And he rings up Bombay and says: 
'Look, if the bag is there, nobody will be 
punished; they are not going to find out what 
happened; please send the bag back.' That is 
the situation. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Did you get it back? 

SHRI VISHVJIT P. SINGH: Yes, I got it 
back. The staff has got management in its 
control. The management is being 
blackmailed by the staff. That is the situation 
today, we give them support, they will not be 
able to solve these problems. Unless we give 
them support, they will not be able to solve 
these problems. Merely being recuperative, 
merely criticising them is not going to get us 
anywhere. We have to give them support; we 
have to give to the hon. Minister     the  
support.      We  have     to 
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give to the Boards of the airlines the support 
about which I will speil out wnat kind of 
support it will be. Talking about thg food, the 
food is execrate. At tunes it is not even edible. 
1 have seen many times. Sometimes there is 
no food except some apple or some 
sandwiches. Why? Because something is on 
strike. Ice-creiim they serve, I think they have 
been buying the same ice-cream for the last 20 
years. Sometimes you get a feeling that it may 
be 20 years old. That is the situation. About 
cleanliness, everybody has mentioned. About 
efficiency, we all know the situation. There is 
no imagination at all. No imagination has been 
6 P.M. used. I have flown by different airlines 
all over the World. Every national airlines has 
a national ethoS- Even to the extent of things 
available dutyfree. There are a whole lot of 
very beautiful handicraft available from those 
countries. For example, in the case of 
Indonesia, it is boutique. In the ease of 
Malaysia, it is pewter and so on. But Air India 
is the only airlines in the world where there is 
nothing available from India. You have French 
perfume. You have American cigarette. You 
have English tobacco. But you have got no-
thing Indian available at the dutyfree Shops, 

AN HON.   MEMBER;   Scotland scotch? 

SHKI VISHVJIT P. SINGH: The scotch is   
probably  Indian, 

THE      VICE-CHAIRMAN:       (SHRI 
ANAND  SHARMA):   Not  even peanuts? 

SHRI VISHVJIT P. SINGH: I do not know 
about peanuts. Very soon, we will be getting 
Pepsico peanuts. It is all right. 

What is the solution? What has to be done 
is that we have got to cut back. Cut back on 
what? On the excess staff.   How do we do it?   
We 

have set up the Vayudoot. We have set 
up the Pawan Hans. We have set up 
the       International       Airports Au- 
thority and the National Airports Authority. 
But Sir, the remarkable thing we have done is 
that we launch a massive recruitment drive in 
respect of the various authorities and 
corporations we have set up. I do not see any 
reason why in the expansion of these other 
subsidiary services, excess staff from both the 
Indian Airlines and Air India could not be ad-
justed. I do not see any reason why it cannot 
be done. I am sure it can be done. 

While on the subject of staff, I would like 
to mention one thing. I do not want to get into 
the aircraft and myself looking into a mirror, 
When I see the staff who are to look after the 
possengers in the aircraft, they look like me 
sometimes. Whaf is the situation? In Hindi, 
we have a Kahawat 

The situation is such that we have got a 
cabin crew which is atrocious. It is absolutely 
atrocious both in Air India and Indian 
Airlines. There ought to be an age in regard to 
recruitment and an age in regard to removal of 
staff. Then they should go to the grcund Staff. 

SHRi GULAM RASOOL MATTO: As a 
spinster, take it in an aesthetic 
sense.  

SHRI VISHVJIT P SHNGH I  am 
a bachelor. I am not a spinster. I do not know 
whether you are a spinster. (.Interruptions) 

SHRI BIR 3HADRA PRATAP SINGH 
(Uttar Pradesh): You are a chronic bachelor 

SHRI VISHVJIT P. SINGH: I may spring 
a surprise on you, Bir bhadraji. You never 
know. 

SHRI JAGESH DESAI (Maharashtra): 
when? 
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SHRI VISHVJIT P. SINGH: Sir, now I want 
to wind up the whole thing. 

AN HON. MEMBEK: Including your 
bachelorship? 

SHRI RAOOF VALIULLAH! (•Gujarat); 
You want to wind up the Indian Airlines? 

SHRI VISHVJIT P. SINGH:      We have to  
do  rationalisation.   What  is required is 
rationalisation.   What     is required is for the     
Government    or India to Pour in funds.   I know 
there resource     constraint.      I      know     that 
tourism  is  not  one  of  our  essential .areas of 
priority at the moment.   But civil  aviation  ought  
to  be.   Priority has   changed  over   the   years.   
Time has come when We have to give civil 
aviation the    importance it deserves. 
Government of India has got to make up its mind 
to subsidise a large part of the expansion of the 
civil aviation sector.      We  have to      put in 
some money whether we  like  it  or not,     in the 
form of aircraft and in the form  of other services.   
We     have to do that.   We must plan for it;   how 
we are going to span    the    priorities: at some 
point  of time,  as  soon  as posr siBle. 

Now, a stage has been reached when merely  
negotiating  with  the unions, merely bringing 
about some cosmetic changes, is not going to get 
us anywhere.   I  know  the  remarkable  in-
telligence of our officers, of our Ministers, but let 
me    tell you. sir that they will not succeed    
unless      some very    drastic    solution is found.    
Without a drastic solution, nothing can be done 
because the situation today has become very 
drastic.   I have pointed this  out.   I  am     
concluding.       The situation  has become so 
drastic that only a very very revolutionary solution       
can    set   right      the     thing. And this     solution    
can only be      a strong will to cut back first and 
after cutting back,  creating efficiency    and then 
creating    expansion in the true 

methodology of management. If they do not 
do it, all I can say is that I know how good 
looking the hon. Minister is, how good 
looking the Managing Director of Air India is, 
who looks like a film star, because he lives in 
Bombay he is dressing like a film star, if you 
allow me I may repeat this  couplet: 

 
SHRI PRABHAKAR RAO KAL-VALA 

(Andhra Pradesh): Mr. Vice. Chairman, Sir 
much has been talked about this subject, 
regarding functioning of the Indian Airlines and 
everybody is agitated about the func-) tioning of 
Indian Airlines. I think by this time the Minister 
could have felt the gravity and intensity of the 
functioning of this Airlines. 

Sir, when the    Parliament Sessions are on, 
we, from South,   from    Hyderabad, Madras  
or Kerala,     are subject to  travel  in   the   
Airlines   frequently, most probably in every 
weekend. We have got so    many    practical 
experiences   about  the  functioning   of    
the Indian   Airlines   and   all   that.    The 
other day,  on the  2nd of  this     month we 
were waiting at the airport to go to    
Hyderabad.    Luckily,    Mr.    Buta Singh,   
the  hon.  Home Minister,  was also at the 
airport.    The flight which was scheduled to 
leave for Madras at 6.20 was delayed by 7 
hours    (inter-fuptions)       Whatever  it  is,   
but   after every     half    an     hour they 
were    an-nouncirxj? further detention of the 
aircraft.    Ultimately    hon.     Buta Singh 
tripd to verify    which    other    flights were 
running    late.     It     was    found that the 
Bombay     flight was  delayed by four hours 
and Calcutta flight by five or six    hours.    
What I want    to say   is-    there    is no    
accountability, there is nobody to check what 
is happening in the Airlines. Even the hon. 
MinisfYr Was not informed what had 
happened.    They simply said that    it 



341 Short Duration [6 DEC. 1988] Discussion .     342 

was a mechanical    defect    or engine 
defect. 

What is the reason behind these delays? We 
have come to know that the available aircraft is 
engaged round the clock, with the result that no 
time is left for servicing even. With the present 
traffic nearly 200 aircraft are needed but only 45 
to 50 are available. This is resulting in all this 
confusion and criticism. Sir, the Indian Airlines 
in this country is a monopoly corporation. There 
is no parallel organisation. My presumption is 
that it might be making pro. fits, but then why 
don't you allow  some other agency to make 
these flight  arrangements? 

Regarding the ground and the commercial 
staff,  all the     hon. Members have complained     
about    their functioning and   courtesy   to   the   
VIPs. Only yesterday, in the morning     we took 
the boarding card, but there was no seating 
arrangement, there Was   a lot of confusion    in 
the flight   itself. Kindly issue  them necessary 
instructions.    The Minister should feel    the     
.gravity and intervene. We do not want to 
sacrifice our lives for petty things. We are ready    
to    sacrifice for     the country for the integrity 
and development of   the    country,    not   just 
for these mechanical  defects  in the    aircraft.    
So I request the   Minister   In this context to 
intervene and (See that these airlines work 
efficiently and get compliments: from the people.    
Thank you. 

THE VICE-CHAIRMAN fSHRI ANAND 
SHARMA): Shri Vishwa Bartdhu Gupta. Just a 
minute. They have curtailed their time and 
instead of one. they want two speakers. So let 
Sm".  Renuka  Chowdhury also speak. 

SttRIMATl REOTKA CHOWDHURY 
(Andhra Pradesh): Thank you so much, Sir, for 
giving me the opportunity to speak. Without 
beating about the bu9h, let me  try and give a 

comprehensive picture of wnat all of I    us are 
trying to say.   I associate my self with the 
sentiments expressed by a large number of 
Members who have already spoken, more 
particularly my colleague, the lady Member, 
who has drawn from her wealth of experience, 
having been associated with civil aviation in 
her years of serving as a Min_ ister.   She had a 
lot of very technical aspects which I am very 
proud that a woman has taken cognisance of    
and she has verbalised them today. All of them 
were very true and we must see that these 
aspects are examined comprehensively and in 
the correct perspective. 

I also support my    colleague,    Shri Vishvjit 
Ji, who said    that    we must support the 
Minister in his endeavour to organise this    
disorganisation that is taking place and see that 
he brings about a viable   via    media    
between commercial feasibility    and actual 
delivery of   goods as   well   as services, 
because it is a consumer-oriented   in_ dustry.    
Let us see it in the    correct perspective of the 
Airlines irrespective of the     fact that   it is a     
monopoly thing.     Besides considering it as    
an air transport,    it is a means   of com-
munication.   Let   us   view   it   as an essential 
commodity.     Do not  reduer the essential 
commodities to only rice kerosene and sugar.    
Transport today is an essential commodity for 
a country of our size.   It is an essential service, 
as well as the   staff of the Air_ lines must be 
brought under the legislation of essential 
services.   They cannot hold the   country to   
ransom   by going on strike    for demands    
which can be negotiated otherwise, whereby 
the nation    is incurring    a    loss, not merely 
in terms of statistics of monetary and financial 
losses incurred    by the Airlines, but also in 
terms of services that are rendered by people 
who are required to be at other places. We have 
come to the conclusion that   we can only fly   
Indian   Airlines   if   we have the time.    
Otherwise we will go by train which will    
probably   reach earlier and failing that, we will 
go by '  cycle which is pollution free and has 
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[Srat. Renuka Chowdhury] been my party 
symbol. You take it in its correct perspective 
anu then you do the budget allocation for an 
essen. tial commodity which is going to be 
revenue resource also. Its revenue 
resourcefulness has to be utilised to its correct 
optimum levels, of both flying time and 
performance time as well as mechanical 
ability. When we speak of technical aspect of 
training our pilots on simulators, we are im-
porting trolleys, which is a shame, because our 
nation has the only institute of its kind in the 
whole of South-East Asia—the Institute of 
Aviation Medicine based in Bangalore, Kama. 
taka, where we have simulators which have 
been made indigenously at HAL. And please 
note that we are training pilots from other 
countries in our Aviation Centres. And if 
anything our Prime Minister is qualified for, it 
is this thing that he knew how to fly. That is 
his only qualification that he was a pilot. So he 
should take cognisance of this because he has 
been through IAM. He must encourage the 
Minister concerned because the Minister has 
taken over this portfolio recently and has 
inherited a lot of problems along with the 
managerial problems. Now we must see that 
when we have an Institute like this, actually 
there is no need for us to import trolleys. I am 
just going to take up with the International Air. 
ports Authority of India Why we cannot make 
indigenous trolleys, etc., because it is a shame 
that we are losing foreign exchange on these 
things when we can as well make them. 

When we talk of contracts, why are we 
giving food catering contracts on our 
international routes like Frank-furt_London-
Delhi and others? Whenever there is a strike, 
we are taking food from other people. It is 
terrible. Please encourage Indians who are 
abroad, take recognized Indian restaurants and 
get them to cater food on your flights so that 
we become responsible. Collective 
responsibility and nublic accountability come 
from us. 

What is important today is that we have 
failed in the airlines to carry the original 
message that our hostesses are our 
Ambassadors of the Air. No longer do the 
personnel of our airlines consider themselves 
as ambassadors of our country, diplomats of 
our country. We do take a lot of nonsense 
sometimes, I agree, from airports both Indian 
and foreign. The passengers are not above 
board when it comes to misbehaviour. I have 
seen passengers dead drunk and misbehaving 
with an attractive hostess and the girl keeping 
her lips sealed because her duty is at stake. We 
also, as a people, have a responsibility towards 
our girls who are flying on these aircraft. I do 
agree that we must maintain the standards and 
the customer is always right. But let us 
examine ourselves honestly on this floor 
because, if we cannot be honest on this floor 
we cannot be honest anywhere else in the 
world; we have no right to preach to others. 

Hence, when we examine this industry and 
its inherent managerial problems, we have got 
to bring it under the umbrella, I repeat, of 
essential commodities and essential services, 
and they cannot go on strike when they 
choose. 

There is another thing which is often done 
for the convenience of the airlines. I know 
this because I come from an aviation 
background and I have also had many flying 
hours logged in with me and I know what 
exactly is done to suit the management, our 
airport authorities as well as the airport 
managers. A certain number of seats must be 
left for allotment at the discretion of the 
airport manager, —there isi no denying that—
because you never know because there may 
be emergencies like a death, a mar_ riage, a 
disabled passenger and in such circumstances 
a seat is given at the discretion of the airport 
manoger. But, do you know that if you are 
willing to pay in foreign exchange you can get 
an Indian Airlines' ticket?.   I 
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know that for a fact—I want to go on record—
because I made a passen ger pay in dollars to 
see if he would get a ticket, because this 
accusation was made at the Delhi airport. The 
ticket was paid for in dollar'?, afterwards the 
money was converted into Indian rupees 
whereby the exchange was got, and whoever 
the persons responsible pocketed it. These 
loopholes need to be plugged. We are not 
going to sell our nation and our hospitality for 
a few dollars more. This is where the 
breakdown of the system starts where a man 
who has the authority and some discretion in 
his hand is misutilizing it . . . (Time Bell 
rings) .. . Sir, please. With due respec I am 
winding up. 

This is where the corruption starts. It is not 
just corruption in terms    of money.     It is the 
corruption of      the morality of ours as a 
fabric, as   a nation, as a people that   we lack 
the inherent sense of responsibility that we 
have    to discharge.    Then    that goes with 
the Union   Home   Minister also. When he is 
to meet the Prime Minister and when he is late, 
I ami sure the Prime Minister is    going to 
accommodate him.    They have    other 
methods of  communication  like Fax telephone 
and telex.    But, for the Home Minis_ ter to 
delay a flight inordinately and, worse still, in 
collusion with the staff who go on telling the 
passengers that there is a technical snag, what    
does it mean?    In view   of what has happened    
recently    where    our    aircraft have    been    
nose-diving,     where our nose-wheels  are 
caving in,  where our landing gear does not 
lock, where the hydraulic systems fail    and the 
baggage    does    not    come out, where you 
have no instrumental landing systems, where 
you have no night.landing facilities, "where 
your    hotels    are    in    a dilapidated 
condition and where    your airlines staff are    
insolent,     arrogant and    indifferent    to    the    
passengers' plight, in such circumstances,  for 
the crew to say      that      it is a technical snag, 
is it proper?    I ask you: please define     
"technical     snag."    I do not understand 
"technical snag" when the 

aircraft has landed last night, and if is going to 
take off this morning. That means that the 
ground crew have not done the A check, the B 
check and the C check on the aircraft. Is that a 
technical snag? You cannot add to fear of the 
passenger who is flying because he has to, not 
because he wants to. Nobody wants to spend 
money on air travel, additional money on air 
travel. It is hard-earned money. Saying that 
there is a technical snag, we are delayed for 
one hour, two hours, seven hours. You are 
creating inherent insecurity in your 
passengers. That is why your passen-ger.flying 
figures do not match the amount you have 
invested in it, and it becomes a non-
commercial, nonviable airline. As it has been 
admitted by some of the reports in. the Press, 
you have your system which says that your 
crew can fly, your staff can fly as one of the 
perks whereby you have three passengers in 
your international flights, and the rest are all 
your regular crew and staff. They are all flying 
in first class. I agree, perks are important. 
Then what happens? You try to update the 
system. You say that it is a free ticket. What 
about the food? 

- 
What about the liquor, alcohol that is 

consumed on board? Who is paying for that? 
How much is it costing us to fly all these 
people who are on their perks?. We have to 
have a rea_ listic picture. We have to 
reorganise the system. 

If they are going to blackmail us and hold 
the country to ransom by going on strike, I 
have no sympathy, and I will extend full 
support to the Minister under any 
circumstances both as a Member of 
Parliament and as a Member of the 
International Airports Authority of India. If he 
will give me a licence and authorisation and 
identification whereby the airports can 
recognise me, wherever I fly in the world I am 
going to conduct on-the_spot inspection and I 
will give you the data back. There is no action 
going   to   be   taken on the 
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 [Shrimati Renuka Chowdhury] spot.    But 
surely you must get   your feedback.   I support 
you in your   endeavour of trying to improve the 
non-existing facilities. 

Thank you. 
SHRI VISHWA BANDHU GUPTA (Delhi): 

Mr. ViccChairman, Sir, I have listened very 
carefully to my colleagues, and I think if it 
could be summed up in an Urdu couplet, it 
would be as follows: 

 
SHRI GHULAM RASOOL MATTO: In 

Urdu it will be: 

I   am  already  drowned; 

I want you also to be drowned. 

SHRI VISHWA BANDHU GUPTA: I will 
do that, Sir. 

Sir, to sum up like this in an Urdu couplet 
the performance of the Indian Airlines and the 
Air India might be slightly unfair. 

However, the crucial point is that when we are 
dealing with these Airlines, we are not dealing 
with running bullock-carts or trucks on the road. 
We are dealing with the core Sector of our 
economy. Sir, it seems to me that this particular 
aspect has been lost sight of by the Govern, 
ment, by the Ministry and perhaps by those who 
are running the Airlines. To my mind, an airline, 
such a large airline, such a great airline which 
was a great airline also in the whole world, needs 
to have constant renovation, imagination and 
action as far as it* future and present growth is 
concerned. 

Sir, we are living in a fast moving world. 
All the airlines that we see, give extremely 
efficient service, get the passengers from A 
to B, get the reputation of being very polite, 
and it seems that all these things are lacking 
in our Airlines. At least that is the view that 
has been given by my colleagues on the 
floor of the House. 

Sir, I would like-you, however, to take a look 
at another aspect of our operation. Sir, we are 
flying something like a crore of passengers a 
year. The whole world, perhaps, flies only 10 
crore passengers a year. My colleague, Mr. 
Vishvjit Singh gave figures and facts about how 
we are • using to the maximum advantage the 
aircraft that we have. How short we are of the 
aircraft? The question is within the limitations, 
of the aircraft and the availability of the 
infrastructure that we have, are we doing a good 
job? How do you judge an airline? Does the 
airline get you from A to B when you want to go, 
say, to Calcutta or to Bombay? Will it take you 
there in safety?, Will it have polite staff to talk to 
you? Will you got re-confirmation of tickets on 
time? These aspects, I am afraid, need very 
careful examination by the hon. Minister and the 
people who are running the Airlines to- jsee that 
the public is satisfied. It is true we are flogging 
our aircraft. Perhaps beyond a parti, cular point 
they should not be used. I will give you an 
example. As far as using an aircraft for a long 
time as long as it is within the safety limits is 
concerned; it is all right. As long as the rules of 
the DGCA are carried out, the regular checks are 
carried out, the mandatory corrections are made, 
aircraft will fly. HoWever, time is required for 
those things. Is sufft-I cient time being given to 
the trained staff and are they in shape to rruain-
tain the aircraft for full safety standards? Now let 
us come to the pilots. Some of the pilots will say 
all right, "I will fly from A to B and get you 
there. This is the price." But if they want to 
increase their wages, they will come back and 
tell you, "Sir, we are 
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over-tired. We do not want to follow this 
particular thing; we have to work to rule" and so 
on. But if they are paid the same safety standards 
can be ignored. This is another aspect which the 
hon. Minister has to look into. Where is it that the 
problem actually exists? I feel among many of the 
other areas.one area in which the problem exists is 
the top staff, the top management and the 
Government must inspire all the people employed 
in the Airlines to work in national interest to be a 
giver to the economy of the country. I was flying 
in the American Airlines. They could not give me 
a ticket, but I went to the  United Airlines on the 
next counter. They asked why I was not flying on 
the American Airlines. I said: "I have come to 
your counter. Will you give me a ticket?" The 
ticket belonged to the American Airlines. Do you 
know what the lady said? "So, you want to fly in 
the best Airlines." That means the United Airlines, 
not the American Airlines. So, there is an element 
of quality and competitiveness. I think one of the 
things that has gone wrong in our country is that 
there is no competition at all. If you had given, let 
us say, contract of running the Indian Airlines and 
Air India probab_ Iy to the Jaipur Golden , Who 
are running very efficiently the truck services, you 
will probably find that the Airlines might be run 
more smoothly and efficiently. The salaries of our 
staff and pilots are in a way comparable to the 
world standards. It is true that the pilots are 
looking else^ where to improve their conditions. 
Without comparing their salaries with the salaries 
of pilots in the USA and other countries, I ami 
told on the whole their salaries are fairly com-
parable. However, this is again a matter which the 
hon. Minister should look into in advance rather 
than at a time when the problem actually arises. I 
think it is very important that the pilots as- well as 
the staff on the ground are fully satisfied to work 
in an efficient manner and try to consider the 
airlines as a national airlines, 

  of their own. Sir, I agree with one of my 
colleagues, Air India lacks   the 

   Indian touch. I think, it lacks the Indian touch 
in the service. It lacks the Indian touch, 
perhaps, even from advertising angle in 
building up the image. Today the image of Air 
India has    slipped    several numbers. 

     Mr. Vice_Chairman, Sir, I am not going to 
take too much time but you will kindly note 
that people fly by an airline when you have a 
good image of the airline. I think a great deal 
more needs to be done in improving our 
approach to advertising throughout the world in 
order to attract more tourists. 
Regarding the question of funds, I think, 
several hon. Members have referred to it. How 
do we buy aircraft? Where do we get the 
money?, The Government is not going to give 
much money to buy aircraft. Can we raise the 
money from the Airlines them-selves? Most of 
the airlines around i the world have built up 
their staff | and expanded by having an 
enlarged ! operation for tourism. I would like 
the hon. Minister who is looking after I both 
the Ministries to kindly give high priority to 
tourism. Now, tourism is one area, from which 
he can earn sufficient money to buy as many 
ai_ craft as he would like. Can it be given the 
priority and the importance that it deserves in 
our great country? I think India is probably one 
of the few countries in the world where tourism 
can be the largest. But has care been taken of 
this problem to integrate the operation of the 
Indian Airlines and Air India as an embodi-
ment of tourism for India? 

Sir, let us take a small example, I will give 
an example, let us say, flights operating out of 
Kerala to the Gulf. They are cancelled without 
any notice. They are cancelled in a row. 
People who are travelling from Kerala to the 
Gulf are generally working there and they are 
earning foreign exchange for us. 

SHRI JAGESH DESAI: That is the only 
route. 
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[The Vice-Chairman (Shri B. Satya-
narayan Reddy in the Chair] 

SHRI VISHWA BANDHU GUPTA: But 
the nights are cancelled. So I think this is one 
area which the Minister may kindly look into 
for improving the operation of the flights 
from Kerala to the Gulf. 

Sir, I would like to know from the hon. 
Minister, what has happened to the air-taxi 
programme. This could have eased some of 
the tensions re-feferred to by my colleagues. 
If they could not go by regular airlines, they 
can go by air-taxi. What has happened to the 
air-taxi? Are we doing something about it? 
May I know from the Minister whether people 
have approached you? Are you giving them 
licences? Are they likely to get or are we 
going to be without air-taxi  in this  country? 

Sir, I mentioned about the sense of 
competition or an element of competition. In 
Europe and particularly in America they have 
even an incentive plan for frequently 
travelling passes gers, meaning, that they 
would give a bonus to the people who travel 
by the same airline. Of course, this does hot 
exist in this country. We h^ve perforce to 
travel either by Air India or Indian Airlines. 
But thev are trying to build in such a way that 
if you travel a million miles, you will get 
hundred thousand or thousand miles free 
travel so that you feel attached to that 
particular airline. You feel that the service in 
that particular airline is very good. You know. 
Sir, that there are so many good airlines in the 
U.S.A. for the same route and you still have 
efficient service and if they are not good, if 
the staff was not polite, if they could not get 
the treatment they wanted, if they could not 
get the endorsement that they wanted, 
certainly, they would go out of business 
within no time. 

I would like to suggest that the hon. 
Minister may kindly see that there Is 
inspiration among the staff so 

that they know that they are performing a 
very, very important part of national service 
by running the airlines efficiently. JTe may 
kindly look into it and find ways and means by 
which the whole image of the country goes up. 
Sir, he has to buy more aircraft. He has to find 
the money. Even I am of this view. If he goes 
to the public in order to im prove the service, 
probably, he could find the money. I do not 
know what the restraint's are on that. You 
would remember Mr. Vice-Chairman, Sir, that 
the Mahanagar Telephone Pari-shad has tried 
to raise money from the public and they have 
succeeder. So. why not Air India and the 
Indian Airlines find funds from the public? 
People want service and people want to go 
from point A to point B safely, efficiently and 
want to have a polite servict. 'they will be 
willing to pay for it. iSo I would request the , 
hon. Minister to look into the matter of tr7ing 
to raise funds in this direction, but above all to 
try and build an image of Air India and the 
Indian Airlines to serve the people in India 
and abroad. 
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SHRI BIR BHADEA PRATAP SINGH; 
Sir, we have entered the jet era and our 
passengers need more services and our traffic 
is growing faster. We are a fast developing 
nation. So, my first question to the 
honourable Minister is this; You are running 
a commercial institution and you have 
brought in business people, commercial 
people, ana we thought that they would make 
financial resources for these institutions. But, 
if we had to depend only on budgetary 
allocation, what is the point in bringing in 
these non-com, mitted people to these 
institutions and why should we have faced so 
much criticism by bringing in these people? 

The second question that I would like to 
ask is this: what is your procurement policy 
or aircraft acquisition policy? The only 
information that has been given from our side 
and rightly so is that the number of aircraft is 
too small, the pressure is heavy, the coverage 
is too big. and the machines are very old. I 
would like to ask now, when these business 
experts have come since the last three or  four     
years,  what      contribution 
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LShri  Bir Bhadra Pratap  Singh] 
have they made and wnat havfi tney done 
with generation or theii own funds. After all, 
these two institution are making profits. How 
much has heeu earmarked each year 'nit of 
tnese, profits towards capital investment? If in 
spite of making profits they do not make any 
provision each year for capital investment, 
then what type of businessmen or commercial 
experts are they? A good management policy 
demands that this should be done. I am saying 
this because, after fifteen years, we wiii have 
to face a mounting expenditure on new 
acquisitions because we will have to purchase 
a lot of new aircraft. Hardly a few have come. 
Now, a good management policy requires that 
money should be kept for what you have to 
buy. But that was not done in the case of both 
Air-India and Indian Airlines. Money was not 
earmarked and the expenditure on account of 
capital investment has been overlooked. In 
that case, I am sorry to say, this is very bad 
management, very inefficient management, 
and these people are not commercial experts. 
Now, there is the worst thing now and it is 
this that we read everyday in the papers that 
they are fighting amongst themselves. The re-
sult of their fight, which is so much telling on 
our institutions, is that it is leading to frequent 
strikes and suspension of services_ 

Another point that I would like to touch 
upon is that we have kept such a low fare 
structure that it looks as if it is done for 
Popularity. I say this because, if you buy a 
ticket in Germany, then the fare would be 
equal to thirty-five thousand rupees whereas, 
if you buy a ticket in India, it will be 40 per 
cent less and it will be hardly twenty 
thousand rupees. 

[The Deputy Chairman in the Chair] 

I was comparing, Madam the international    
airlines and our airlines. 

 
 

In foreign countries, the per-kilq-metre 
expenditure is Rs. 1.50 whereas, in India, we 
are so generous that We are charging -vnly 
one rupee par kilometre.' This generositl it at 
whose cost? At ine cost of those who con-
tribute to the national exchequer, not the 
capitalists who ordinarily contribute two Per 
cent towards Income-tax, eight per cent 
towards excise duty and customs duty and the 
entire national share to the national economy 
is being contributed by-small savings in this 
country. Now, my precise question is, who is 
made to bear this burden of expenditure by 
this low fare structure. Is it simply to get 
popularity and, if not, they are bound  to  get  
ruined. 

There is another factor. Our Airlines have 
to fly more than 10 different types of aircraft. 
Therefore, we have to maintain an incur 
expenditure  on   maintenance,   because..;. 

 
SHRI BIR BHADRA PRATAP SINGH: 

How can I? 

THE DEPUTY CHAIRMAN: The Minister 
is listening. 

SHRI    BIR    BHADRA      PRATAP 
SINGH: I am not speaking to the Minister.   I 
am speaking to you_ 

THE DEPUTY CHAIRMAN: You speak 
through me, not to me. (Interruptions) 

SHRI BIR BHADRA PRATAP SINGH: 
Now, I am glad that you are listening to me 

Maintenance is one of the main problems 
that has come in this debate. Now, there is a 
need to reduce the multiplicity of aircrafts. 
Unless and until we do that, this is the rarest 
example in India that with such low cost... 
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i  am having my     radar     control over  you.    
Don't worry. 

SHRI    BIR    BHADRA      PRATAP SINGH;   
In this     House  we  do  not address Members.   
We address     the 
Chair  
     Sixteen      airports are over 
flown by the pilots because they are 
still id-equipped   Many airports   are 
iot having modern landing faci 
lities.   I give you an example. When 
I  went  to  European  countries,  there 
is  winter  in  most  part  of the  year 
but fog is not a problem. During    fog 
they land there.    But in India where 
fog is only for a limited period     of 
time flights are delayed in the absence 
of proper    landing    facilities.   Now, 
this is one problem.   Only this Sun 
day I was from    Varanasi to Delhi. 
Then, at Khujaraho    the flight      by 
pa -:sed, and at Agra they said it is not 
surg whether they would be able   to 
land at Agra or not.   Now this is the 
situation  of communications,  aircraft, 
the  jet aircrafts and the ground facili 
ties. Now, this is the type of situation 
which we    are   working   at   present 
ME.dam, may I very respectfully sub 
mit that a statement    was going on 
between the pilots  and the manage 
ment?    There  is  overtime and       the 
pilots  get  exhausted. Landing 
7 p. M.    facilities   are  extremely  poor. 
(Time     Bell     rings )Since you have rung the 
bell, I will ask two questions and conclude. 

Madam, Varanasi is well known for 
iniernationol tourist traffic. It g:-ves us a lot 
of foreign exchange. The aircraft are fully 
packed. But the services have been curtailed 
except on one or two days. The flight Nos. 
are 407 and 408. Even the Minister's P.A. 
one day tried to get a seat for me. But he 
failed. Booking was full for a week.   "When 
there is so much 

of traffic on a route and when it is contributing 
so much oi foreign exchange, I don't 
understand why the services are being cut 
every day. I do not want to go into other grie-
vances. This is one of the best routes. You 
look at any plane and look at the number of 
people who are travelling. 1 win cut snort and 
speak about Varanasi only this much 

I have always wondered as to why we are 
neglecting Northern India for tue   purpose   of      
air   traffic.    Except Calcutta,   there  is   no      
international airport.   I     have made a 
suggestion time and again that you can 
construct an      international     airport in North 
India without investing a singie pie. You can 
avoid a lot of troubles. There are two    
establishments, one at Luc-know and the other 
at  Kanpur and the distance is only 70 
kilometres in between  the     two.    The    
passengers have  to go  22 kilometres from    
this side and 22 kilometres from the other side.   
So, there are only 26 kilometres more.   You   
can   dispense  with    two airports  and  utilise     
the      facilities available at the two airports and 
also use their assets.    You    can construct an 
international airport somewhere in the middle 
without spending a single pie from your pocket.    
You  will get the benefit of getting two 
establishments  and the landing facilities      at 
two places.   You can avoid a lot    of 
inconvenience      Passengers       would also be 
happy and we will grow    in our contact    with  
the    international world. 

Now I come to my last point. The aircraft 
are meant for rich people, wealthy people. 
They are also necessary. What about the 
poorer sections who contribute so much? By 
charging one rupee per kilometre, you actually 
put a burden on the poorer sections of the 
country. What are you thinking of doing about 
it? There are two problems. You have to make 
a provision fpr the far-flung and   interior   
areas   of     the  country. 
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[Shri Bir Bhadra Pratap Singh] There is one 
planning which I have very much appreciated. 
In each district, you will provide landing 
facilities at least for Vayudoot services. This 
is a step ahead going more towards the far-
flung areas and connecting district 
headquarters also. Madam, I respectfully 
submit that our mode must change. We must 
get a rural slant. If we are all the time only 
concentrating on big cities, towards solving 
their problems and so on and so forth, then the 
major thrust of our policy will be missing. I 
have many points to make. But I have 
promised you and, therefore, I must conclude. 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Madam Deputy 
Chairman, perhaps it bears mention that this 
particular Short Duration Discussion, though 
concerns a very vital matter, is not, at the 
same time, a matter which concerns the 
common man or the man in the street because 
he is unable to go anywhere near the aircraft 
except when there is some helicopter landing 
somewhere or when an aircraft crashes. This 
is an issue with which Parliament, both the 
Houses, have been very much concerned 
during this winter session. The problem on the 
one side is of reported mismanagement of the 
airlines or the lack of proper management of 
the airlines, meaning Air India and the Indian 
Airlines. There is another aspect which 
concerns the employees of the airlines, both 
Air India and the Indian Airlines, regarding 
their lack of politeness, their misbehavour or 
things like that. There is a third aspect. That is 
the question of safety and security in air 
journey. Particularly because of the air 
crashes, this issue figured very prominently in 
tempestuous discussions in both the Houses of 
ParliaflRent. Now, to me. it seems that the 
object of this discussion is to ensure that both 
Air India and the 

Indian Airlines are guided properly the 
problem of human relations is solved, and at 
the same time the security rating of both the 
airlines improved considerably. My previous 
speaker referred to a particular sort, of 
movement resorted to by a section of the 
airlines pilots or, perhaps, all of them. They 
are skipping certain airports on the allegation 
that those are not equipped with proper machi-
nery, proper landing facilities and other 
mechanical facilities. The Minister definitely 
will have to answer that question. I do not 
know but the hon. Member, Shri Vishvjit 
Singh-gave out figures that the Indian Airlines 
is very much over-staffed, that their 
employees may be distributed amongst other 
airlines which are coming up under the 
patronage of the Government of India. If it is 
really a fact that it is very much overstaffed, 
then these trained personnel, skilled persons 
may very wall be shifted to  another coming-
up airlines,by  giving all    protections     
regarding their service     conditions.     No    
doubt about that. But first it has to be gone 
into whether it is at all a fact. And again, if we 
want to vent our anger on the employees, on 
the crew members, on the pilots, on the 
maintenance staff without going into the con-
ditions in which they work, this will be a very 
one-sided approach. Therefore, we must take 
into account the conditions under which they 
have to work. What are the ways to improve 
those working conditions? It must be 
remembered that without the willing 
participation of the workers, it is not possible 
to run anv system effectively. I request the 
Minister kindly to tell why after trying by a 
section of the employees, a wage agreement 
was signed with them, and it was not signed 
earlier. This thing point--: out that everything 
is not well with the air management. And it is 
necessary to streamline the management, to 
try to make it very imaginative, and make it 
feel that by ensuring the willing co-operation 
of the workers of different   categories,     
including pilots 
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and those who handle cargo, with the willing 
co-operation of all of them we can improve 
the functioning of the Airlines to a 
considerable extent. Thank you, Madam. 
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*SHRI     THOMAs     KUTHIRAVAT- 

TOM       (Kerala):      Madam      Deputy 
Chairman, there has been a good and useful 
discussion here today    on    the working  of the  
Indian  Airlines     and the Air India.    I hope 
this discussion will certainly    open the eyes of    
the concerned    authorities.    For    fear    of 
repetition I think it will   not be PTO-per for me 
to mention those     points which have  already 
been  covered  by my predecessors here.    I am    
leaving cut  all  those matters  regarding     the  . 
obsolete  aircraft and    the deficiencies of the 
airports.    I just want to bring only one thing to  
the notice  of    the Hon'ble Minister.    There    
is  a considerable section of people who    travel 
to the Gulf countries, especially those who go to 
the Gulf    from Kerala.    I hope  due 
consideration will be given     to their    
problems.    Their    problems are many.    They 
have    to    travel   to Bombay and then proceed 
to the Gulf. On the other hand, if they have 
direct travel     facilities     from     Trivandrum 
itself   it would   be a   great   boon    to   them.    
We have to consider the huge     loss and  great  
inconvenience  suffered by them  on  account of 
their journey through Bombay.    If we look at 
the figures for the    last three    years    we can 
see that the earnings have dwindled during this 
period.   The profit has been   steadily  
decreasing  during     the last three years.    But 
the charges are ever increasing.    I fail to 
understand why   such  harshness   is   being   
shown to Malayalies    travelling to the Gulf. 
They have to wait for their air ticket for days 
together. When they come to catch the flight 
they are told that the pilot is ill and the flight is 
cancelled. The   lodging   facilities   and the   
food given to them during this oeriod are 
invariably very poor. They are being put up in 
rooms available for just   20 

English     translation     of the original 
speech in Malayalam. 



373        Short Duration [6 DEC.   1988] Discussion 374  

or 30 Rupees and have to put up with any 
food supplied to them.-. When they finally 
reach their destination, many people often 
lose their jobs for returning late to join their 
duty. Please think of it. Do we not have any 
responsibility in their plight? Do they not 
deserve better?. Most of these people do not 
belong to rich families. Therefore I earnestly 
appeal to the Government to give proper 
attention to their problems. 

Now I want to say a word about the -
working of the Indian Airlines. Yesterday I 
alongwith three other M.Ps. three Members of 
the Rajya Sabha and one Member of the Lok 
Sabha—wanted to catch our flight from 
Cochin to Delhi. We -were told that the 1.25 
P.M. Cochin-Goa flight would depart at 5 
P.M. But as there are no night take off or 
landing facilities there, the flight was 
ultimately cancelled. How much loss and 
inconvenience we had to put up with. How 
much loss the Indian Airlines suffered. This 
sort of neglect on the part of the Airlines has 
to be removed at any cost. I am happy to note 
that a very useful discussion has taken place 
here today to see how we can try to solve 
these problems. Madam, I do not want to take 
more time of the House. I hope and pray that 
we will be able to find satisfactory solutions 
to these problems and with these words I 
conclude. 

Thank you Madam. 

 

The Finance Minister has to reply. You 
may please sit down whether the Minister is 
replying or not. The other Minister will reply. 
Please take your seat. 
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SHR1 GHULAM RASOOL MATTO: Madam 
Deputy Chairman, I have been put at the fag end 
of this debate. Madam, I view this problem of 
Indian Airlines and Air-India with fc a sense of 
sympathy and understanding. A lot of invectives 
have been showered on the Minister and the 
Ministry but and their difficulties have not been 
appreciated. I was in Jeddah when my son-in_law 
who is there told me that in Saudi Arabia alone 
which is a small country they had 250 aeroplanes,  
catering to civil airlines  only. 

Mr. Vishvjit Singh said that we have only 50 
planes. It reminds me of an anecdote of Kashmir. 
In Kash-, miri we call it khosakhen. The story is 
about 100 years old and it is said that it really 
happened. The story goes like this: There was a 
group of artisans in Kashmir, a very humorous 
type of people, working on the shawls, doing 
embroidery, etc. They were a hundred in number. 
One of the headmen came and told these artisans, 
"I shall have 100 dishes of food prepared and 100 
people should consume it. If 100 of you could 
consume all the 100 dishes, I shall give you Rs. 
100. Are you prepared?" They were wondering 
how it would be possible for 100 people to 
consume 100 plates of food because one plate of 
food was quite enough for four or six people. But 
one man stood up and said, "Yes, I will prove that 
it could be done, but you will have to do  as  I tell 
you.    Place 
all the 100 dishes in a room adjacent to where all 
these 100 people would be sitting and send the 
dishes one by one."   It was agreed to.   As one   

dish 

 was brought into the room, he asked all the 100 
men to pounce on the plate and devour the 
food. In no time they finished the plateful of 
food. This was repeated as dish after dish 
arriv_ ed in the room, with the result that they 
consumed all the 100 dishes and still they felt 
as if they had not eaten anything. Similarly, the 
demand on our internal nights is so much with 
so less planes available that we cannot satisfy 
anyone. I am not going into the detailsi 
because a lot of things have been discussed. I 
only want to ask the honourable Minister: 
What perspective planning have you got? I 
think he has got none. On the basis of the 
information conveyed by Mr. Vishvjit Singh, 
daily we are having 28,000 passengers. For one 
month it comes to 8.40,000 passengers and for 
one year it works out to 1,00,80,000 passengers 
to be flown. What has he got for the expansion, 
in this in the years to come? Right now he is 
handicapped. What has he got to tell us for the 
future? Madam, I have only two suggestions to 
offer. The honourable Finance Minister is here 
and he will help Mr. Shlvraj Patil in that 
respect. 

 
DR.        YELAMANCH1LI        SIVAJI 

(Andhra Pradesh): By releasing funds. 

SHRI GHULAM RASOOL MATTO: There 
is no question of funds. There are no funds 
available at the present moment. Whoever 
thought about these projects and these transport 
problems at the time of Jawaharlal Nehru had 
ignored this section. We had thought about 
having motor cars of our own, we had thought 
about having mopeds or scooters of our own. 
but did we think of having planes of our own? 
They say that they have the Hindustan 
Aeronautics. It is a small concern which is not 
able to cater even to the Dorniers and such 
small other things. MY suggestion is that the 
Minister, and the honourable Finance Minister, 
should clear a project for collaboration with 
either Airbus or Boeing or Aeroflot. which are 
the three     major companies      in the i 
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[Shu Ghulam Rasool Matto] 

world, for manufacturing in our own country, 
on a collaboration basis, at least 50 aircraft per 
year. If this is done we will be able to solve 
the •problem and this perspective planning can 
solve our long-range problem. This is my 
suggestion No.  1. 

My suggestion No. 2 is with regard to the 
chronic shortage of planes for our domestic 
traffic. While the Minis. ter was replying to 
my question the other day, he stated that he 
was thinking of getting on lease some aircraft. 
He has got to think of a crash programme for 
getting aircraft on lease now that he is facing 
the problem. You should have a crash pro-
gramme. I would like to know what type of 
planes he has in his mind for getting on lease. 

Now I would conclude after saying two or 
three things about Kashmir. Madam-, you 
know that in Kashmir the road has also been 
blocked even. In August and September we 
had to get three Airbuses and still people were 
waiting for two months to get a ticket. The 
only way this problem in Kashmir can be 
solved is to have a Boeing stationed either at 
Srinagar or Jammu, which can carry passen-
gers to and from Jammu and Srinagar and 
may be used upto Delhi also in case of need. It 
is only when a Boeing aircraft is stationed in 
Jammu that the problem of Jammu and 
Kashmir can be solved. 

My last point is with regard to the amenities 
of the Srinagar Airport. The winter reason has 
started. The other day when I went there, it 
was rain_ ing. Madam Deputy Chairman, 
hundreds of people were waiting outside in 
rain because there was no shelter. 1 had even 
suggested to them to have shamianas or 
something like that so that people who cannot 
be allowed to go in, can take shelter under 
that. The "Minister had assured that here 
would 

be some construction so that the people can 
get some shelter. This is not being done. 

Lastly, there are no trollies at the Srinagar 
Airport, and people have to carry their 
luggage or they have to engage porters who 
charge at least Rs. 10/- a piece. This thing 
should also be taken into consideration. 

I again sympathise with him. But I would 
like his reaction tomorrow when he replies 
about the perspective and immediate planning, 
what he has done in regard to this. 

THE DEPUTY CHAIRMAN: The 
discussion concludes, and the reply will be 
tomorrow. 

SHRI GHULAM RASOOL MATTO: I 
have taken only three minutes. 

BANKING,       PUBLIC       FINANCIAL 
INSTITUTIONS   AND   NEGOTIABLE 
INSTRUMENTS   LAWS      (AMEND-

MENT)     BILL, 1988— contd. 

THE DEPUTY CHAIRMAN: Thank you 
very much, and I expect the same co.operation 
from you because we are taking up the 
Banking, Public Financial Institutions and 
Negotiable Instruments Laws (Amendment) 
Bill. Everybody has spoken. Prof. Sourendra 
Bhattacharjee withdrew his name on my 
request. I expect the same cooperation from 
Mr. Matto. Withdrawing? Then the Minister. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Madam, I have got a 
word to say. 

TH0 DEPUTY CHAIRMAN: Still you 
have? I thought, you were with, drawing. 

SHRI GHULAM RASOOL MATTO: No, 
no. I ami just speaking for two, three minutes. 

THE DEPUTY CHAIRMAN: Mr. Matto, I 
think, today you have taken part in  all the 
discussion®. 


